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t[Tee DEPUTY -MINISTER For
HEALTH (SHRIMATI M. CHANDRA-
SEKHAR): A statement is laid on the
Table of the Sabha.

STATEMENT
Grants given to States for Filaria Control

Name of the State Grants (in the shape
of material, equip-
ment  transport, etc.)

given to States,

Rs.
1. Andhra 1,92,130
2. Bihar 3,42,820
3. Bombay . 1,38,480
4. Uttar Pradesh 2,02,360
5. Vindhya Pradesh 1,78,720
6. Madhya Pradesh . 1,85,940
7. Travancore-Cochin 1,85,060
8. Madras 1,92,130
9. Hyderabad 1,74.,550
10. Saurashtra 1,87,690
11. Orissa . 2,18,410
12. West Bengal . . 2,00,890
13. Andaman, and Nicobar 58,810
Islands
ToraL 24,57,990

tEnglish translation.
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SeriMaTt M. CHANDRASEKHAR:
The means are the administration of the
drugs for filariasis and also carrying out
of anti-mosquito measures.
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SuriMaTi M. CHANDRASEKHAR:
There is special training given in the
Malaria Institute of India.
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SHrRIMATI M. CHANDRASEKHAR:
For this we have in the Second Plan
Rs. 6 crores given by the Centre for
this anti-filaria work and if we include
the assistance of the States, then the
amount comes to Rs. 9-32 crores.

Sur1 K. S. HEGDE: Is the Govern-
ment giving any grants to the munici-
palities, etc., wherever filaria is preva-
fent in order to control the mosquitoes?

Raskumart AMRIT KAUR: Sir,
that depends on the Governments of the
States.

Surt MAHESWAR NAIK: May 1
know whether any efforts have been
made to popularise the methods of con-
trolling filaria?

Rasxkumart AMRIT KAUR: There
is no question of popularising the move-
ment because the people are anxious
that the mosquitoes which spread this
disease should be eliminated just as we
are eliminating the malaria mosquito.
In addition, people come in large num-
bers to have the therapeutic treatment
also.

PAYMENT oF BoNuUs To TeEA GARDEN
LABOURERS IN TRIPURA

*539. Sur1 S. N. MAZUMDAR: Will
the Minister for LABOUR be pleased to
state:
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(a) whether the agreement about the
payment of bonus to the plantation
labourers in the tea gardens of Tripura
has been implemented by the emplo-
yers;

(b) if so, what is the number of the
tea gardens where it has been imple-
mented and what is the number of
labourers who have benefited by it;

(¢) what is the total sum distributed;
and

(d) if the agreement has not been
implemented, what are the reasons for

the non-implementation of the agree-
ment?

THE DEPUTY MINISTER For
LABOUR (SHrRt ABID ALl): (a) The
Delhi Agreement on Bonus for planta-
tion workers is being implemented in
Tripura with some modifications agreed
upon by the parties.

(b) and (¢). Acording to the avail-
able information, bonus has been paid
in 17 gardens up to 15th August 1956.
Employers in the remaining gardens
were expected to pay it by the end of
August 1956. Information regarding
the number of labourers benefited and
the total amount distributed is not avail-
nble.

(d) Does not arise.

SHRI S. N. MAZUMDAR: Bonus has
been distributed up to the 15th August?

SHRI ABID ALI: Yes, up to the 15th
August.

SHRI PURNA
SHARMA: What is
gardens still left out?

CHANDRA
the number of

Sur1 ABID ALI: Seventeen out of
fifty-five have paid, Sir.

Surr S. N. MAZUMDAR: May I
know the amount that has been distri-
buted as he first instalment of the
bonus?

SHRT ABID ALI: I said that informa-
tion is not available.
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+[CoNCESSIONS IN AIR FARES TO DELE-
GATES TO INTERNATIONAL BUDDHIST
CONFERENCE AT KATHMANDU

*540. SHR1 NAWAB SINGH CHAU-
HAN: Will the Minister for CoMMUNI-
CATIONS be pleased to state:

(a) whether the Chairman of the
reception committee of the International
Buddhist Conference has approached
the Indian Airlines Corporation for
allowing some concessions in fare to the
foreign delegates who will be attending
the conference to be held in November
i 1956 at Kathmandu; and

(b) if so, what decision has been
taken thereon?}
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+{Tae MINISTER v TtHE MINIS-
TRY or COMMUNICATIONS (SHRI
RaJ BaHaDUR): (a) No, Sir.

(b) Does not arise.]
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